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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 53 OF 2024

IN THE MATTER OF:

FARHA KHAN .... APPLICANT
VERSUS
STATE OF U.P. & ORS. .... RESPONDENTS
- INDEX
Sl. | Particulars Pages
No' B .
1. | Additional Affidavit on behalf of Uttar Pradesh | 1-5
Pollution Control Board.
2. | ANNEXURE-1 6-7
True copy of the showcause notice dated
‘_ 1 31.05.2024 -
3. | ANNEXURE-2 8 —27
| ' True copy of reply dated 13.06.2024
4. | Annexure-3 28 — 36

True copy of the recommendation alongwith

| | inspection report dated 14.08.2024
5. | ANNEXURE-4 37-38
True copy of the said order dated 03.09.2024.

NEW DELHI
DATED: 21.09.2024

(PRADEEP MISRA & DALEEP DHYANI)
Counsel for U.P. Pollution Control Board,
138, New Lawyers Chamber,

Supreme Court of India,

New Delhi-110001

(M.) 9810252518

Email: pradeepmisra@yahoo.com
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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 53 OF 2024

IN THE MATTER OF:
FARHA KHAN APPLICANT

/RE?L;BAU\ =)
' I-IJ RE iﬁ 10721 ||—-*]>
VERSUS \x,» EXPEATIO1/25) &5
\t}*é Delh Y
NGRS
STATE OF UTTAR PRADESH & ORS. .....RESPONDENTS

ADDITIONAL AFFIDAVIT ON BEHALF OF RESPONDENT, U.P.
POLLUTION CONTROL BOARD.

I, Ankit Singh, S/o. Shri Ajit Singh, aged about 38 years, Regional
Officer, U.P. Pollution Control Board, Muzaffarnagar, U.P. at
present at New Delhi, do hereby solemnly affirm and declare as

under:

1. That | in the capacity abovenoted am conversant with the
facts and record of the present case, hence competent to
swear this affidavit.

2. That the abovenoted matter came up for hearing on
03.07.2024 when this Hon’ble Tribunal has passed the

following order:




373

XXX X

i B0 It is not in dispute that 234
TPD waste generated, is not treated and a part of it
is adding to the legacy waste. The record further
reveals that the UPPCB had issued the show cause
notice dated 31.05.2024 for imposition of
Environmental Compensation (EC) at the rate of Rs.
20,000/- per day w.e.f from 01.09.2023 il
05.03.2024 on account of violation of environmental
norms and due to closure of the processing plant and
not having due authorization for waste processing
and disposal as per MSW Rules 2016.

6. Learned Counsel for UPPCB has submitted that
reply to the show cause notice has been received
and the proceedings in terms of show cause notice
will be finalized and final order will be passed within a

period of two weeks.

XXXXX

8. We also find following defaults/deficiencies in the
report filed on 27.06.2024:

XXX XX

vi. The State Pollution Control Board should ensure

that the landfill site is properly designed and
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maintained for the qualified waste to be deposited as
per the schedule given in MSW Rules, 2016.

XXXXX

9. Along with the next report in addition to the
response to above deficiencies, the CEO, Municipal
Council, Muzaffarnagar will place on record the
complete details of such an arrangement. The CEO,
Municipal Council, Muzaffarnagar is also directed to
disclose in affidavit the timeline to complete
remediation of the legacy waste and to set up the
system for 100% treatment of the daily generated
waste. Let the report by the UPPCB and the affidavit
by the CEO, Municipal Council, Muzaffarnagar be
filed within six weeks by e-mail at judicialngt@gov.in
preferably in the form of searchable PDF/OCR
Support PDF and not in the form of Image PDF.

3. That in compliance of the said order present affidavit is

being filed.

4. That pursuant to the showcause notice dated 31.05.2024,

Nagar Palika Parishad, Muzaffarnagar submitted a reply
dated 13.06.2024. True copy of showcause notice is being
enclosed herewith and marked as Annexure-1 to this
Affidavit.

True copy of reply dated 13.06.2024 submitted by Nagar
Palika Parishad, Muzaffarnagar is being enclosed herewiti

and marked as Annhexure-2 to this Affidavit.
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5. That thereafter the Regional Office inspected the sites on
06.08.2024 wherein it has been found that from some of
the sites municipal solid waste has been removed and in
some of the sites it is still lying. Thus recommendations
have been sent to the headquarter of the U.P. Pollution
Control Board for imposition of Environment Compensation
of Rs. 68,20,000/-. True copy of the recommendation
alongwith inspection report dated 14.08.2024 is being
enclosed herewith and marked as Annexure-3 to this
Affidavit.

6. That thereafter vide order dated 03.09.2024 Environmental
Compensation of Rs. 68,20,000/- has been imposed on
Nagar Palika Parishad, Muzaffarnagar. True copy of the
said order dated 03.09.2024 is being enclosed herewith

and marked as Annexure-4 to this Affidavit.

7. That it is submitted that Nagar Palika Parishad,
Muzaffarnagar yet not submitted any design of landfill site
for treatment and disposal of Municipal Solid Waste as per
MSW Rules, 2016. As soon as the technical design are
made available the Board will take action accordingly as
per the Rules.

8. That as Nagar Palika Parishad, Muzaffarnagar has not
made any provision for treatment of leachate generated at
landfill site at Kidwai Nagar, Muzaffarnagar, considering the
regular violations by Executive Officer, Nagar Palika

Parishad, Muzaffarnagar of the provisions of MSW Rules,
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2016 and Water (prevention and control of Poliution) Act,
1974, the Regional Officer, Muzaffarnagar vide letter dated
20.09.2024 has recommended for prosecution of Executive
Officer, Muzaffarnagar. Thus, initiation of prosecution is

under process.

The above facts are being placed for kind consideration of this

bt s

DEPONENT

Hon'ble Tribunal.

VERIFICATION:
I, the abovenamed deponent, do hereby verify that the contents

of above affidavit are true to my knowledge derived from official
record. No part of the same is false and nothing has been

concealed therefrom.

VERIFIED ON THIS THE 20™ DAY OF SEPTEMBER, 2024 AT
NEW DELHI.
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ORIGINAL APPLICATION NO. 53/2024

IN THE MATTER OF: HON’BLE NATIONAL GREEN TRIBUNAL, NEW
DELHI IN O.A. NO 53/2024 FARHA KHAN VS STATE OF UTTAR

PRADESH & ORS.
FARHA KHAN APPLICANT
VS
STATE OF UTTAR PRADESH & ORS. RES-PONDENT(S)
INDEX
S.NO. | PARTICULARS PAGE.NO.
1. REPORT ON BEHALF OF THE NAGAR PALIKA 4-13
PARISHAD (NPP) MUZAFFARNAGAR, UTTAR
PRADESH IN COMPLIANCE WITH THE ORDER
DATED 15.01.2024 AND 18.03.2024
2. ANNEXURES 16,17 & 18
3. | LATEST GEOTAGGED PHOTOGRAPHS 6-12
4, ACTION PLAN TO FULFILL THE SOLID WASTE 14-15
GAP.
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REPORT OF NAGAR PALIKA PARISHAD (NPP) MUZAFFARNAGAR IN
COMPLIANCE TO THE ORDER DATED 15.01.2024 AND 18.03.2024
ISSUED BY HON'BLE NATIONAL GREEN TRIBUNAL, NEW DELHI IN
O.A. NO 53/2024 FARHA KHAN VS STATE OF UTTAR PRADESH &
ORS.

That Hon'ble National Green Tribunal (hercinafter referred to as “NGT™) dated
15.01.2024 and 18.03.2024 has passed the order in O.A. No. 593/2017. The
Compliance Report on behalf of the NPP Muzaffarnagar, State of Uttar Pradesh in
compliance with of order passed by Hon’ble NGT in O.A. No. 53/2024Farha

KhanVs 1O & State of 1 ar Pradesh & Ors,

Order dated 13.01.2024 issued by Hon'ble NGT in the O.A 53/2024. The

operiative portion for the same'is reproduced here under:

Tl ains origmel cpphication, Applieans Bas alleged serious violation in respect of
cenpinaree vt Sofnd Woste Management Rudes, 2006 and Bio-Medical Waste
Yanagearcon Rufes 2086 My ihe Nagar Palika Parishaed, Muwzattar Nagar. Uttar

7 )
Prodon:

v per e gricvance, the wante v neither segregated nor provessed. The final
AT por fhe s

diesipung: e is af Krdwar Nagar, Muzattar Nagar, wineh 1 nor o sanirtary landfill
but o mere Fugt dumpnng vard, whnel o abwtning the ressdential colonies, It is also

S gn o d y ME v -
alleged thur the Municipal Corporation Jus permitied cropping up of several
ilegal dumpnng sites for dumpusg of mpucipsl waste and there is no proper
o R A s

municipal waste managestens within the Municipal Corporation cencerned,

£

{ U ) ,,‘»{1)

3

(3% Scanned with OKEN Scanner



382

Order dated 18.03.2024 issued by Hon’ble NGT in the O.A 53/2024. The

operative portion for the same is reproduced hereunder:

In this original application, applicant has raised the grievance that within Nagar
Palika Parishad, Muzaffarnagar, UP, waste is neither segregated nor processed
and final dumping site is at Kidwai Nagar, Muzaffarnagar which is not a sanitary
landfill but a mere big dumping yard abutting to the residential colonies. It is also
the allegation that Municipal Corporation has permitted cropping up of several
illegal dumping sites for dumping of municipal waste and there is no proper

municipal waste management.

Learned Counsel for respondent no.4- Nagar Palika Parishad Muzaffarnagar.

seeks three weeks ' time to file the response.
The next date of hearing is 03.07.2024.

ACTION TAKEN REPORT:

1. It is humbly submitted that as per the current census Nagar Palika Parishad
(NPP) Muzaffarnagar has a population of 520, 206 and the quantum of daily
generated municipal solid waste (MSW) of NPP Muzaffarnagar is 234 TPD.
The daily solid waste generated is collected from all 55 wards in NPP,
Muzaffarnagar, which is segregated at the point of collection and

accordingly dry and wet waste are sent for further processing.

Muzaffarnagar. For effective collection of MSW, vehicles being used are
Mini Tipper — 72 nos. and Tricycle — 77 nos. The domestic waste is being
segregated at the MRF center of 05TPD capacity located at Roorkee Chungi

at Roorkee road. There is no temporary dumping sites in NPP,

g
Ao
(4)

(¥ Scanned with OKEN Scanner
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Muzaffarnagar. only secondary collection point was established from where
waste is collected and sent to dumpsite at Kidwai Nagar. Disposal of MSW
sent to Kidwai Nagar site was done by MSW processing plant which was

operated by third party and currently non-operational after the contracts

ends.

During this period, the daily generated solid waste is processed through
decentralized manner. During this period, dry waste was processed through
MRF and doing agreement with local kabaddis and wet waste procéssed
through windrow composting. Approx 30-40% of remaining solid waste was
dumped into the dumping ground separately, which will be transported to

the MSW processing facility for further disposal in scientific manner as per

rules once its operational.

. The process of re-tender regarding operationalization of MSW processing
plant of 120 TPD capacity was on hold due to Lok Sabha Election 2024 and
effective Model code of conduct. As the Model code of conduct is
ineffective/ends the process of tendering is taken up by NPP Muzaffarnagar
and will be completed within one month. Accordingly, after the tendering
process and administration approval and sanction process will be completed
the MSW plant will be fully operational by August 2024. Currently the dry
waste collected is segregated in MRF and non-recyclable waste collected is
sent in covered tipper to the dumping ground and placed separately. The wet

waste collected is treated in composting.

t
| 2-
(5)
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Geotagged Photographs of Operational Composting.

"‘"’.“_‘G‘ Muzatlf
= ; FRWX+CHO, MNorth Rampurl, Muzaf{srnagar, Uttar Pradesh 251001, India
Lat 29.496074"
Long 77.698392*
OBjOBf24 08:45 AM GMT +05:30D

wny

Geotagged Photographs of Covered Tipper

4. In reference to the legacy waste 224,655 MT Legacy waste has been
scientifically disposed at the Kidwai Nagar site (Annexure — 1) and some
quantity of legacy waste still remaining at the dump site which has not been

measured. The process of estimation and remediation of legacy waste is
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under process and remediation will be started by August 2024, Npp
Muzaffamagar is in discussion with M/s GCIND Solutions Pvt, L. ‘The

letter of M/s GCIND Solutions Pvt. Lid. dated 09.06.2024 regarding the
same is attached as Annexure - 2

5. Fresh application for obtaining NOC/ Authorization is from Up Pollution
Control ‘Board has been submitted, NOC awaited. Copy of application is
attached as Annexure-3

6. The garbage points as mentioned in the application are fully cleared and

regular cleaning and IEC works has been conducted by NPP Muzaffarnagar

team. The latest geo-tagged photographs of all the locations is attached as
under:

-

Muzaffarnagar, Littar Pradesh, India
B FP3Z+C3W, Meoriut R, Samosh Viher, Civil Lines South,
B sMuzalffarnagar, Uttar Pradash 253001, indis
N Lot 20 454433 2 |
Lang 72.700182% T

OB/06/24 10:30 AM GMYT +05:30
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Muzaffarnagar, Uttar Pradesh,India
801, 801, CirculagRd;\Kambal \Wala Bagh ICIvi{LIinesiSouth,
Muzaffarnagar, Uttar Pracdeshi251001Indfa"®
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Shahpur, Uttar:Prad

12131, MDR 135W, Nlyazupura, Shahpur, Muzaffarnagar, Uttar
Pradesh 251002, India
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A

(8)

(35 Scanned with OKEN Scanner



4 ® Ekta Vihar Colony, SH 598, North Rampuri, Muzaffarnagar, Uttar
4% Pradash 251002, Indla
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Muzaffarnagar, Uttar Pradesh, India
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Muzaffarnagar, Uttar Pradesh: India
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Muzaffarnagar, Uttar Pradesh, India
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Lat 29.4688516°

Long 77.701978*

08/06/24 11:18 AM GMT +05:30

(o)
(J Scanned with OKEN Scanner



nGPS Map Camera

Muzatfarnagar, Uttar Pradesh, India

36/4, Anandpurl, Indira Colony, Muzatfarnagar, Uttar Pradesh 251002, India
Lat 26.470406°
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Muzaffarnagar,'Uttar Pradesh; India
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3. Muzaffarnagar, Uttar Pradesh, India
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ACTION PLAN_TO _FULFILL THE GAP_IN_SOLID WASTE
PROCESSING:

1. Waste to Lnergy (WUE) plant of 1750 TPD capacity is under construction
and - will - be  completed by March 2025, Present  status  of

establishment/operation of Waste-to-Energy Plant is as under:

v Registeation and  Handover of Land has been completed by
Muzatfarnagar Nagar Palika.

v' GCIND Solutions has taken possession of land parcel.

v Construction of bridge and ncw approach is under progress, done by
Muzaflarnagar Nagar Palika.

v' Upgradation of cxisting approach road is under process, expected to
be ready by August and nceded to bring in first containers with

cquipment for phase 1.

] Muzaffarnagar UF‘ India
© 3 suzaffarnagor, Muzaffarnagar, 251003, UP,
" ‘ India -
i Lat 22.452140, Long 77.677262
| 06/12/2024 03:22 PM .GMT+05:30
' ; Nots C.:p!urtd by GPS Map Camera
'“A' -'&wa. .A:rw P L NI A ) 3 AT s eyt

& | J
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' Muzaffarnagar,u

= 1
L sauratfarnagar, Muratizmagen 251003, UP,
iy

LA 29 AS1828, Ltong 77677137
g ! osn:vzozc 0319 Prs GUAT 0530 e

Geotagg.ed Pholo grahs of WT E plant ﬂ |

2. 05 units of Material recovery facility each of 05 TPD of capacity is under

process and will be operation by December 2024.

Submitted for vour kind information and perusal.

=

()
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Completion Certificate of Original Works
Name of Work : B‘xo-Rcmcdmnon & Clearing of Legacy Waste at N.P.P. Muzaffarnagar
Bio-Remediation Method,
(A) Quantity of Legacy waste- 224655.00 MT.
(B) Leveling and Dressing work-  Work Completed
(C) Disposal of R.D.F.- 74599.00 MT.
Agency : Unit-07, C&DS, U.P. Jal Nigam (Urban) Meerut
G.0. No. : Fl0TH0Q / 4894 /429(15) / 2020-21 &% 27.11.2021
Specification of work : AsPerG.O.

approved Lstimate/Agreement, norms & specification
been no deviation from the suanctioned contour plan
compeient authority.

1
Certified that the work mentioned above was completled on 31.08.2023 ag per according 1o |

and handed over on Date2g42:33 that there has
and specification other than those sancticned by

¢ iy 5

M/s Environmental (Project g]anager) Exécutive Officer
Techno DCC IV, G-7 Shanti Unit-07, C&DS, Nagar Palika Parishad
Niketan Apartment, U.P. Jal Nigam (Urban) Muzaffarnagar g
Church Road, Lajpat kunj, é{e_ Meerut
Civil Line, Apra M

Returned to the Project Manger Unit-07, C&DS, U.P, Jal Nigam (Urban) Meenut. The work has

been taken over.

Taken Over

Exccx’%r

Nngar Palika Parishad
Muzaffarnagar

.
S thei T

0o
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Solutions

Ede, the Netherlands, 9 of June 2024

To: Executive Officer of Muzaffarnagar Nagar
Mrs. Pragya Singh
Muzaffarnagar Nagar Palika

Dear Madam,

This letter is to confirm our commitment to start with clearing the landfill of Muzaffarnagar, also 5
known as the Muzaffarnagar Recycle facility, by the second part of this year, 2024. We will do this

step by step and are aiming to clear at least 60,000 m3 of waste by the end of this year (A+B). The

waste will be separated into RDF, sand, soil and stones, as well as other materials that can be

recycled later on in time, when we have the full Waste to Energy plant available. Qur focus will

not only be fresh waste, we also focus on legacy waste in the first phase of the project.

In 2024 we are shipping a separation installation to Muzaffarnagar that has a capacity of
maximum 1,000 tpd of waste. This is a mobile installation and will become operationalin the 2 |
part of 2024. The sand an stones we separate from the waste we will use for leveling our plots or |
for concrete production. The waste to energy plant of Muzaffarnagar can handle both fresh
waste and legacy waste.

We will process the fresh waste and legacy waste at no cost.

This is only possible when the site has an easy access for larger transport trucks. To remove
waste via the existing town streets and alleys will be difficult. We are hoping that the temporary
access roads will become available at the start next of this year. We will need a good road to
bring in equipment and to move material to clients. Via existing roads through town that will be

difficult.

More important is the progress of the main approach road for which a new road and bridge are .
needed. We are seeing progress with the construction of the bridge. We can only speed up when

this new connection is ready. We hope you understand this.

End of June | am visiting Muzaffarnagar again. | hope we can meet and make a more detailed
plan for the months to come. |

Warm regards,

— 2
e - Lt
— T e T
-
-
-

Therus Gieling, CEO of GCIND Solutions Pvt. Ltd.

29~

07
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[ Form 1 -
. See rules 4(2) &
Application Y& o2
= PPhication for nbmlning mnlun-i-,,,,ﬁ,,“

-~ N
———

Te
The Member Secrelary,
L ttar Pradesh Pollution Control Boarg

1 Name of the municipal authority
: ! y/Name off .

agendy appointed by the municipal :l\uth::bri?; e MTJ’}S?\“&,’X‘("/(\“‘\{ AUERLEY

2 Comospondence Address ‘kid‘\\ni : \ '

: * Kidwai nagur

; muzafTonngar, MUZAFFARNAGAR 251001 , ,
) MUZAFFARNAGAR . Pin : 251001

Telephone Number .

Fax Number
3. Nodal Officer & designation : Ravi lavunia
(Officer authorised by the municipal autherity or

i :MD
agzncy responsible for operation of processi
disposal faciliny) processing or
$. Authorization applied for (Please tick mark) . Waste Processing,Disposal at landfill

-,
3. Authorization Type : FreshApplication

6. Detailed proposal of waste processing/disposal facility (to be aftached ) to include
6.1 Processing of Waste

i. Location of Site : kaidwai nagar muzaffonagar
ii. Name of Waste Pracessing Technology : Bio mining
iii. Derails of Processing Technology : Not Attached
iv. Quantity of waste to be processed per day : 900 Metric Tonnes/Day
+. Site clearence (from Local Authority) : Not Attached '
vi. Details of agreement between municipal : Not Attached
authority and operating agency
vii. Utilization programme for waste processed : Not Attached
{Product utilization)

viii. Methodology for disposal of waste processing  : Not Atlached
rejects (quantity and quality) o |

ix. Measures to be taken for prevention and control : disposing afler proper treatment,
of environmental pollution :

x. Invesiment on Project and expected retums : 885 and 101 o
xi. Measures to be taken for safety of workers g prﬁviding safety kits like helmat, shous, gloves,
working in the plant Il

6.2 Disposal of Wastc

1
: Not Auached
sed per doy : 630 Metric Tonnes/Day

i<

i. Number of sites indentified
ii, Layoul maps of site
iii. Quantity of wasic to be dispo

69
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o composition of waste
:A, :,\:3 0 )
= s of methodology or criteria followed [gr

/ » !; Sg}gclicﬂ
] « . .
s . petails of Existing Site under Operation

il yfethodology and operaﬁonal details of

]aﬂdﬁ“ing
il Measures taken to check enviornmental

pollution

Date :

. and
; Not Attached

: Not Attached
: Not Attached

LE

: disposing after proper treatment.

Scanned with OKEN Scanner
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ransaction Details :

payment Reference No/ Order No.: UP01523031516260573

Gtatus . SUCCESS
Transaclion Amount . 50000
Transaction ID: 84936246
Transaction Date and Time : 2023.03-15 16:26:18
UPSWP23044 1622 ‘

Entreprencut 1D

Unil 1D : UPSWP23044 162202

PaylDFromBank D : 2082085542

(3 Scanned with OKEN Scanner
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UPFCE

—vfmdﬂiﬁQTWW@é W

:?‘\",-& U.P. POLLUTION CONTROL BOARD, MUZAFFARNAGAR

Por s 6—d), g HvS), OAFBTIR—251001 (So¥o)

Fef o faTe
Ref. No. 62/ EK&R\% s LK Tz Dated {4-8- 20,5,
At ¥,
q& qgiarr A& (gi—3)
Sowo weuvT fAaFer 9
G | :

fava— 7w st gRa 3R § A aNovo 5o 53 /2024 WRET @M g9 e B

SR WY Uoe sy A Wik ey R 03.07.2024 @ Sguied # W do
SPER & ey afarer (Gxeen) aff ey 1086 wemdenia

R

B ORT 5 @ Iaid WUod SIS @ UAiG—YE11795 /M-3/ TICHSRI—161 / 2024

fATi 31.05.2024 ERT O SRV @RI AeE o FERE 5 o @ e 3

%

1Y,

FYAT YR fAvad wRer Ho ARUIRANST qRuE GOUBRR @ faveg vy 6rg
T~ Ga11795 /-3 / QIUASEY—161 /2024 faAT® 31.052024 ERI SRV gensil Nicy
ST fsgr mar g1 den @ favwg W eRer goRll Al @ Ry W uwe
UAIG—411 /HIOU0 / 2024—25 [Q-7id5 13.06.2024 GRT U UIASTIR BrATe™ 11 URIT &0
Hr B aven gRT AfYa ufewR A A Y aeal e wifde deime g sl gR R
06.082024 # fdar il F1gTery B e STRAT Heli ™ ® |

forfleqor e @ SIER Ho TRUI®T URYE HOHBRTIR BRI g dve 50
el 2016 ALTERNET & Tl &1 qolaar srqure 8ld gV el 9rdr T3l |

= 3 SR wedl B aRUen W Aken Ho FwRuifenr uRye qoigwRaTR @ (A%
wy[aftuer difers e wesd 2016 & WA &7 FUIer =1 f&d O & wpaw ¥ gaiav
&) fafys <9ee AU @ ORI 5 @ . IAREA GTRI BRUT G e
UHTP-UE11795 /-3 /  TAUHEGY—161,/2024 f&AE 31.052024 1 yyferoNy  afayld
W0 68,20,000 /— ARG #a g MR fFY S0 &7 Fwfa & il 2
e e —GYRIGTFTIR |

¥ 1y

|
b

(eifsar fife)
(Lg. SEILECIREIN

D/2023-24/teiter-20247154



movﬁusﬁﬁammﬂrﬁu‘lﬁmsgoqoao53/2024W@Fra'ﬂ1¢r¢éaam;
IER UQ¥ UUS IS ¥ uiRd IR RWie 03072024 @ g d wen #o
TRUIfer] dRYE Jureer R o fdwg gafaver (W) s 19ss gemeenfee

@ ORI 5 @ Iria U S B UHe-Ya11795 /93 / UAUHSY—161 /2024
fAFi% 31.05.2024 ERT WY HRYT g/ ANMEE @ T § |

SRIFT e ra7Td ST & b "o Iy wRa arfdieeer § DR sfovo o
53 /2024 BHRE WM 91 Icc IH IR U Uvs ey d uilRd sy e
15012024 & 3MUI H RIGRTHRAT §RT IecilRad TEX qOTe & A= vera
xR WAy difers d &1 Manldeg Rmll taav wie, uRasd g MR &
g W e FeIud Bg 99 didield gRT R 05.03.2024 BT R0 farar
o7 | Retor & ¥y Riprad # IeoilRad a9 el U T 9| SH b FHH N o$H
SR B UHAP—195 /AU F0—53 /BTG @I /2024 Al 27.05.2024 B TRfT &
JER U EAT Ho TRYIIBT URYE Ao R & foog uafaver wretor sfaifeam
1986 JMEENOT &l €RT 65 & I<Hd I de B UHH-TI11795 /{13 /
THUAGR]—161 /2024 &1l 31.05.2024 §RT BRT gamel Afe Sy fopar war 2 |

eIl Ho FRUTTHT URYE HOIFHRR §RT Sad BRI gapil Aifess & ulkvey

4 UHB-411 /HI0U0 / 2024—25 &AIPH 13.06.2024 (FHerwid—1) 39 wrafera ¥ yfyswie

uved fban srar 8| AR gRT e ufdseR fadie 13.06.2024 zﬁ; HEH W A0 s

2R fferpeer gy aiier sl @ ruiert W owwen o RUIE, g spt @ Rrd @

u\“v"rﬁ'u“i“w'»ﬂ' wg ffers dve MRy & e § TaRe e U fhar ar g deen
P—fm TIT QaRE e ] g

. Waste to Energy (WtE) plant of 1750 TPD capacity is under construction and

will be comp!eﬁced by March 2025. Present status of establishment/operation of Waste-to-
Energy is as under:-
¥v' Registration and Handover of Land has been completed by Muzaffarnagar Nagar
Palika.
v GCIND solution has taken possession of land parcel.
¥, Construction of bridge and new approach is under progress, done by
Muzaffarnagar Nagar Palika.
v' Upgradation of existing approach road is under process, expected to be ready by
August and needed to bring in first containers with equipment for phase 1
2. 05 Units of Matrial recovery facility each of 05 TPD of capacity is under process
and will be operation by December 2024...." i
JFd e {0 THOSH0S0 H AR § dorn faeid 03.07.2024 F uiRa airdyr %
i oY e @ -
"...5. 1t is not in dispute that 234 TPD waste generated, is not treated and a part of it
is adding tc the legacy waste. The record further reveals that the UPPCB has issued the:

: EHE L
11/2023-24/ Letter-2024)157 ’
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o

show cause notice dated 31.05.2024 for imposition of Environmental Compensation (EC) at
the rate of Rs. 20,000/- per day w.e.i. frcm 01.09.2023 till 05.03.2024 on account of
violation of environmental norms and due to closure of the processing plant and not having
due authorization tor waste processing and disposal as per MSW Rules, 2016.

6. Learned Counsel for UPPCB has submitted that reply to the show cause notice has
been received and the proceedings in terms of show cause notice will be finalized and final
order will be passed within a period of two weeks...."

wio Ty eRa afdewer g oie S emeell @ Sure H dwer Ho
FTEsT aleE EOTUENTIR gRT UNE[E TRISER {3 13.06.2024 # fRY 1y a@zﬁ‘
P w.m& Ty 39 Gfea gy R 06.08.2024 @) faar waTt Plen & vy
d ¥ e ARy e el o1 (R feur wan Fder @ v e
Ao gl RN OTBETR BT gY@ 9R wghage dids 9w @) 61T
forar e v B wwet ur qd @ 9 &) =gfede Wit 9ve geT gen Ten T
Rréinivi @ g o Rt 2 wiehnw Y @ ([erie--2) |
<ar;{<z"!'<*z-'s‘ gedl e § & mvwfoer aRve guimeRTIR g «difore ave
AVG1Re w2016 veiraenfda @ urfere w1 gotaar srgurers TE fear off v8! 8!

JuRyist Uit ORI @ g Pl ua_j@r-ﬂ Frast grg o Frefig
Hirgeis B ST U @rfe BT e e 01.00.2023 R S
%08 2024 W HE BIAUTHTY 341 Tl 8 WUY 20,000 /— URHET AT W D e
WG 68 20,000 /- gaiauy SfRIGT fear s SR s

FT, Bftr@?ﬁ gl W ‘q%ﬂ:"a Yo TRUAG! TRES HOUEETIR #F fdng

i il dee T30 2016 P UG BT SFfurerd A {5 i @ w7
R {‘-H*{&—rw) SR 1986 JAUERIIRG BT GRT 5 & T SINT &IV Ghs]

qifexr waie-qE11795 / -3/ TACHSRY 1612024 =i 31.05.2024 &' yulealg
A w0 €8.20,000 /- SRAMT By g AT By o B At @ a2
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(fRampx <7 TEd ERNE R
IOFHTOUT0 ERIIEEl
o
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) Anhexure-2

Il 6PS Map Camera o ﬂ_

Muzaffarnagar, Uttar Pradesh, India T » Muzaffarnagar, Uttar Pradesh, india

Ekta Vibar Calony, SH 39, North Rampuri, Muzaffarnagar, Uttar Pragesh 251002, India - : Ebta Vibar Cotony, SH A%, North Rampuri, Musaffarnagar, Uttar Pradesh 281002, india
Lar 284861727

Long 77.6979296°

08/08/24 12:01 PM T +05:20

l 6PS Map camera

Muzaffarnagar, Uttar Pradesh, India

Ekia Vihar Colony, SH £9, North Rampuri, Muzatfarragarn, Uttar fradesh 251002, Ind
Lat 29496108

Long 7/Z.HYB0LS

G6708/24 12:00 PM GMT +05.39
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SECONDARY COLLECTION POINTS

L K oPs Map camera
Muzaffarnagar, Utlar Pradesh, india
EPCE+CHG, Mandi Samiti Re, Datel Naga,
251091, ‘ndia

Magar, Mazaltaruagar, Uttar Pragesh

5 4 GPS Map Camera
e

Muzaffarnagar, Uttar Pradesh, India

891, SH 12, Pate! Nagar, New Mandi, Muzaffarnagar, Ultar Pradoesh 25100, Ingia
Lat 2

Lung 727

08/08/24 11:17 AM GMT 105:30

At BhopaiBus Stand, Way of Gandhi Nagar

il oPs Map camera

Muzaffarnagar, Uttar Pradesh, India

Mand: Sanut: Road, FP78+X &6, Dham Hd near Bala p New Manas, Muzatiarnagar, Ut
Pradesh 281001, India

Lat 29.465016°

Lang 72.715965°

06/08/24 11:07 AM GMT «05.30

32

L }3: GPS Map Camera

Muzaffarnagar, Uttar Pradesh, India
FF51+CWS, Balali Mandir Rel, Bacchan Singh Colony, Kukea, Muzaftarnagar, Uttar Pradesh
251001, India

Ltal 28 458354°

tnng /77314L47°

0n/Q8/24 11704 Ard GMT 1 (5:30

Village kra,J'nE ly Road
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= = S S T ' g ¥ Muzaffarnagat, Uttar Pradesh, india
B Muzaffarnagar, Uttar Pradesh, India . ! ” FP82+JRQ, Arya Samay Rd, Shiv Chowk, Civil Lines South, Muzaffarnagar, Uttar Pradesh 251001, India
FP74+54R Govt. Inter Callege, Gl Lines South, Muzaftarnagar, Uttar Pracins 001, T ST Lat 29.466582°

- = e T ; .._ ﬁf'ﬂ E“:g GPS Map Camera
Muzaffarnagar, Uttar Pradesh, India

107, Meerut Rd, Prempuri, Muzaffarnagar, Uttar Pradesh 251002, India
Lat 20.4692374°

Long 77.696213°

0B/08/24 07:36 PM GMT +05:30

‘ Meenakshi €

} 6PS Map Camera

Muzaftfarnagar, Uttar Pradesh, India

FRPSH 1 QMF, Balay Mandn [d, Kukra, Muzatfarnagar, Uttar Pradesh 251001, incia
Lat 29.459336

Lung 772724237

OB/08/24 THO5L AM GMT «05:30

Pond at villageiKukda howk
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SECONDARY COLLECTION POINTS

N ow6 rap cammsera

Nurarrarnegor, Littor Srpcdonty, ndia
e Shar Khamitl, Mow Aercdl, Muzmftarnmess, L1TEas rradast 251007, (nctle

Ak o Ly =5
8 Shahpur, Uttar Pradesh, India
121311, MDR 135W, Niyazupura, Shahput, Muzaffarnagar, Uttar Pradesh 251002 India
Lat 29.477112°
B long 77.G8B77H°
§ 06/08/24 B PM GMT +05:30

Muzaffarnagar, Uttar Pradesh, India

FMCP19P2, Eirdgat Rd. Sutharshahl, Muzaffarnagar, Uttar Pradesh 251002, India
Lat 29 4707@8°

long 77.658

Q608,24 12: 27 PM GMT +05:30

S i, = X
Muzaffarmagar, Uttar Pradesh, India
996/50A, Khalapar, Muzaffarnagar, Uttar Pradesh 251002, india
Lat 29.459862°
Long 776887067
05/08/24 02:54 PM GMT +05:30

3 P

Khalapar Near Kabristan
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SECONDARY COLLECTION POINTS

L

- i
L r i § 6F'S Map Camera

Muzaffarnagar, Uttar Pradesh, Ind.a
433, Laddhawata Rd, Civil Lines Nurth, Muzaffuruagar, Uttar Pradesh 251001, India
Lat 29.47773/°
. Long 77, 17647
s | 06/08/24 11:36 AM GMT 105:30

Muzaffarnagar, Uttar Pradesh, tndia

L]} 6Ps Map camern

Muzaffarnagar, Uttar Pradash, India

4,2, 4/2, Roorkee Rd, kampuri, Muzaffarnagar, Uttar Pracdesh 251002, india
Lat 29.479427¢

Long 77.697474°

06/08/24 11:42 AM GMT +05:30

; GPS Map Cameéra

1422/81, Prempuri, Muzaffarnagar, Uttar Pradesh 251002, India

Lat 29.457886
Long /7.6825!
Q6/08/24 01:13 PM GMT +085

‘South Khalapar, Kidwainagar
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LEGACY WASTE DUMPING SITE

| 5PS Map camera

Muzaftarnagar, Uttar Fradesh, india

Unnamed Roud, Khalapar, Muzaffarnagar, Uttar Pradesh 251002, India
Lat 29.454124"

Long 77.680872°

06/08/24 02:110 PM GMT +05:30

" - -

PO i B - E B cPs Map camera

Muzaffarnagar, Uttar Praclesh, India

Unnamed Road, Khalapar, Muzaffarnagar, Uttar Pradesh 251002, india
Lal 29.454218%

Long 77.680916°

06/08/24 01:22 PM GMT +05:30




= IR USHOBINUl FIF g

W UTTAR PRADESH POLLUTION CONTROL BOARD
wad m..%;ggwgy./@wa /M3y /2024 e 3134
Qe ¥ CEICTY
o T aRe ANNEXURE -
mi"’“ﬁ" i

‘gerg—do wurforer uRee goveRTTR @ vy Wiy (WRew) afifrm 198e @ aR-5 @ ararta

ST R gaRl e wt Faln @ oW @ e A
wErY,

TR fyae @ qomem @ U3 W U9 11795 /913 / msw.161 /2024 TRIATE 31052024,
R gra i Pamm & fieg sRO gael AW s1 frar my & o1 w=ol 78w 59 @1 P

| et wavw ¥ W ostu eRa afever § aifra oy R 532024 BRET WIF GTH @E A%

g d voe e § aifta sndw R 0307.2024 B GO e Frsig 2

Y5 1 s not in dispute that 234 TPD waste generated, is not treated and 2 part of it is adding to the fegacy
waste. The record further reveals that the UPPCB has issued the show cause notice dated 31.05.2024 for imposition
of Environmental Compensation {EC} at the rate of Rs. 20,000/ per day w.e.f. from 01.09,2023 till 05.03.2024 on
account of violation of environmenta! norms and due to closure of the processing plant and not having due
authorization for waste processing and disposal as per MSW Rules, 20186.

6. Learned Counse! for UPPCSB has submitted that reply to the show cause notice has been received and the
proceedings m terms of show cause notice will be finalized and final order will be passed within a period of two

wira P ® @ ey gged ARw & A wrlla em & gwa aon i s,
GOEGITR gRT IRE e amem td @R R 1ao0s2024 uv REmieed e sl @
speer W @l O g R 01002023 ¥ Rt 05.08.202¢ @ dedd Fe) 340 (a9 B
gataefia At BT TEATA AT ZT W0 20000/ -ulAfET @ a0 A QA #el w0 68.00000 /- BrEHS AT
S i) @ gatgeei syl et e B oae w8 ere gael Wfew RAEw 31052004 B
frafafaa el @ wig Pwadla fBar onan @

1 ey BRa v F O el v W 53/2024 BRI WE gH e ae gl gve s i

afa wrde F1 seRe agrdad g Ba e
2. e uferet uRwg gemserr g wL wsdy 7o e g wila s @ sijarer 4 difere

e w faver & @ | 3 W e wie @ vrgag agurers e faar i
3. wgfaftme Wit dve FRerie wed 2016 Jemaiia & muT @ arqara g fear G
4 TS QTS B U WG HO3826 /-3 / mMsw /161 / HOTTR /2023 AR 11122023 R A TR gridat

uRye yeTEEePR ov gafaviy afgfd @ v A AR seigve @ w9 99,00000 / ~(FRIEE

W SYY AE) B I @ B wR # on o’ e R e sifdere s v s giRiE e
5. FET gR1 "o wowhodio vd delia waner Frase G g Ry w8 fBdel e srpme gfiRee

s v
6 wellv gRT yatavr (W) affrrm, 1086 & Wil @ arare @i feun wy)

welr @t ard grr AR gaferofin afagf @ o w0 6820000 /—-EREUS @@ AU TR

W ArE) @ wateeim afgfd gl faeraas 15 Qau d FArataifad payment Gateway Td {dgwur

& e | e i o gRfREa R ey

Payment Gateway- htps:erp.eshilsa net/Dircetbeesy YUPPCB
Nature of Pollution- Water Pollution
EC imposed in compliance- UPPCE Order

Solo 12 @ Bl wvs AP R Gy 226010 1.C-12Y, Vibhuti Khand, Gomtl Nagar, Lucknow-226010
3 A wifo@uppch com e-mall infod@uppcb.com

vt ¢
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